                                           DELHI LEGISLATIVE ASSEMBLY 

    List of Business

          Tuesday 17th April, 2007/ 27 Chaitra 1929(saka)
2.00 PM

	1
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.



	2
	Special Mention (Rule 280):  The following Members to raise matters under Rule 280:-

1. Shri O.P. Babber                       6. Shri Veer Singh Dhingan

2. Shri Sushil Chaudhary              7. Dr. Jagdish Mukhi

3. Shri Moti Lal Sodi                    8.  Shri Jai Bhagwan Aggarwal

4. Shri S.P.Ratawal                       9.  Shri Ramesh Lamba

5. Shri A Dayanand Chandila A  10. Shri Sahab Singh Chauhan



	3 
	Papers to be laid on the Table:

1. Shri Mangat Ram Singhal, Minister of Industries, Land& Building to lay the Copy of the Notification No. F.13 (02)/CLA (PC)/2007/1407 dated 11/04/2007 issued under section 10 of the Contact Labour (Regulation and Abolition) Act, 1970 regarding prohibition of the employment of the contract labour in the work of stuffing and de- stuffing of containers in the Inland Container Depot, Tughlakabad belonging to the Container Corporation of India.  

                   

	4
	 Budget (2007-2008): Discussion on the Annual Budget 2007-2008 presented by the Finance Minister on 16th April 2007.

.

	
	  Delhi                                                                               Siddharath Rao

17th April, 2007                                                                     Secretary



